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Cultural Affairs be pleased to atate: 

(a) the particulars at finds from 
excavations undertaken at Bt':lirajgarh 
in Darbhanga district during 1962-63; 

(b) whether the excavation Is con-
tinuing Or will be continued further 
during 1963-64; 

(c) whether any, and if so, what 
.teps have been taken to preserve the 
I'Inds there: 

(d) whether it is propOlied to build 
a museum; and 

(e) the names Of the important 
lIites in that place which are to be 
taken up for excavation? 

The Deputy Minister in the Mi:i:-
try of Scientific Research and Cultural 
Mairs (Dr. M. M. Das): (a) Nor-
thern Black Polished ware and red 
ware sherds terracotta figurines, 
beads of semlprecious stones, copper 
coins, bone object" and terracotta 
plaques etc. 

(b) The excavation will be conti-
nued during 1963-64. 

(c) The finds are with the Archae-
ological Survey of India and will be 
preserved. 

(d) No, Sir. 

(e) The rampart wall ot the fort of 
Balirajgarh which is important from 
tlhe point of view Of construction ot 
forts in the centuries before the begin-
ning ot the Christian era. 

Secondary Education in Madras 

19'7. Sbrl Shree 
Will the Minister 
pleased to state: 

Narayan D .. : 
of Education be 

(a) whether it is a fact that the 
Government of Madras have ~  
to make secondary education free for 
all children; 

:(b) if so the precise nature of pro-
JIOsals of the State Government in this 
regard; 

(c) W'hether the Central Govern-
ment have been in any way assocIat-
ed with the proposal; and 

(d) if so, the nature of such ~ 
ciation? 

The Minister of Scientific Researcla 
and Cultural Affairs (Shrl HumaY1lll 
Kabir): (a) and (b). No intimation to 
this effect has been rer:eivEd from ta. 
Government of Madras. 

(c) and (d). Do not arise. 

Discount Rate to I.O.C. Dealen 

198. Shri A. V. RaK'havan: Will the 
Minister of Mines and Fuel be please4 
to state: 

(a) whether the margin Of profl.t 
allowed to dealers of Indian Oil Com-
pany is less as compared to the mar-
gin of profits allowed by private ~ 
panies; 

(b) if so, whether there i!I any pr0-
posal to revise the rate Of discount Iio 
the Indian Oil Company dealers; aneS 

(c) whether there is an.v difference 
in price of petrol a.nd diesel oil sold 
by Indian Oil Company and other 
private companies? 

The Minister of M!lnetol & Fuel (Shrl 
Alaresan): (a) and (d). It is not In the 
commercial interest of the Indian OD 
Company to disclose this informatioa. 

(c) No. 

Cultural Acreement wltb Afrhaalstaa 
[Shrimati ltenuka BarkataJrl: 

lilt. ~ Shrl Ramesbwar Tantla: 
L Shri Sidhesbwar Prasad: 

Will the Minister Of SclenWil 
Research and Cultural Affairs 1M!! 
pleased to !tate: 

(a) whether it is a fact that w.Mle 
on his recent tour to Afghanistan, a 
cultural agreement was signed witJa 
the Afghan Government by him On be-
half of the Government of India; 

(b) if so, the details of the acree-
ment; and 
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(c) how lonr will the ail"!ement 
be valid? 

The Minister of Scientific Research 
aDd Cultural Affairs (Shrt HumayUD 
Ilabir): (a) Yes, Sir. 

(b) To strengthen the relations bet-
ween the two countries bv promotin, 
trultural, educational and scientific 
exchange; by arranging concerts, lec-
tures, art and scien tific exhi bitions, 
by organising visits of scholars 
and students; by encouraging collabo-
ration between learned societies; by 
establishing chairs in universities and 
other institutions of higher learning; 
by dissemination of intonnation 

o g~ bOOks and periodicals; by 
exhibition of films; by exchange of 
archaeological sPecimens and through 
radio broadcasts; by arrangin/i: sports 
competitions and by collaboration bet-
ween Scouts and Guides Organisa-
"'ons. 

(c) The agreement will come into 
force on the date of exchange Of the 
I .~ of ratification, and remain 
In force for a period of five years, 
and thereafter until the expiration of 
~ months from the day On which 
one Of the Contracting Parties shall 
,ive notice of its intention to termi-
Date the Agreement 

M. V. AndamaDs 

{ Shrimatl Savitrl Nigam: 
ZOO. Shri Maheswar Naik: 

Will the Minister ot Home Main 
lie pleased to state: 

(a) whether it is a fact that over 
'70 passengers lodged common com-
plaints in the ship's official complaint 
1Io0k during CulcuttalPort Blair 
voyage of M. V. Andamans between 
18th and 23rd July, 1963; and 

(b) it!lO. the action Government 
propose to take to redress bunk 
passengers' difficulties and grievances? 

The Minister 0' Sfatll In the Minis-
try of Home Allain (Shrl RaJama-
vis): (a:) Yes, Sir. 

(b) Remedial measures, whl:'rever 
neceSSITY, were taken by the- shipping 

Corporation of India; except in one 
complaint whcih is under examinaion. 

Government Higher Seeondar7 SchOOl 
in Port Blair 

f Shrimati Savitri Nigam: 
ZOI. \. Shri Maheswar Nai.k: 

Will thE:- Minister ot EducatioD be 
pleased to state: 

(a) the number at students who 
appeared in the Higher Secondal'J' 
Examination 1963 from Government 
Schools at Port Blair, Andaman 
Islands; 

(b) the number ot students who 
passed the examination; and 

(c) the reasons tor poor pass per-
centage? 

The Minister of Scienti.8c Resea.rcb 
and Cultural Affairs (Shri HamaY1Ul 
Kabir): (a) 42. 

(b) 12. 

(C) Wrong choice of Science subject 
by students, difficulty in getting quali-
fied teaehers and suitable books from 
the mainland, gap in school sessioD 
and examination, etc. 

Passenger Fares in Ship!! in Andamans 

f Shrimati Savitri Nigam: 
ZOZ. l Shri Maheswar Naik: 

Will the Minister of Bome Mall'll 
be pleased to state: 

(a) whether it is a fact that the 
Andaman and Nicobar Islands' Admi-
nistratiOn has recently enhanced pas-
senger fares by 15 per cent for travel 
D1 Government ships plying between 
the mainland and the Islands; and 

(b) the reasons for increasing the 
bunk fnre which was previously 
Rs. 35 only to Rs. 41 while the new 
fare worked out to Rs. 40.25 nP. only. 

The ~  of State in the Mini!!-
try of HOme Aftain (Shri Hajamavls): 
(a) Yes. 




